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OFFICE OF THE DISTRICT COLLECTOR, DHULE 76 A
Email — collector.dhule@maharashtra.gov.in

Phone No. — 02562-288701
Ow/mining/ws/1155/2022 Date — 02/12/2022

To,
Hon. National Green Tribunal,,
Western Zone Banch, Pune

Subject :- Original Application No. 96 of 2022.
Mr. Sachin Madhavrao Sonwane and JM. Mhatre, Infra Pvt. Ltd. and
others -4 Interim Report.

References: -1. Original Application No. 96/2022 filed by Mr. Sachin
Madhavrao Sonwane in Western Zone Bench, Pune
Dated 31/10/2022
2. Site Inspection dt. 02/12/2022.

With reference to above cited sﬁbject, it is submitted that, as per the order of
Hon. Tribunal in Original Application No. 96 of 2022, a three member committee was formed under
the chairmanship of Collector, Dhule which is as follows. 1. Collector, Dhule 2. Conservator of
Forests, Dhule. 3. District Mining Officer, Dhule,

As per this office's letter dt. 30/11/2022, Spot inspection was arranged on
02/12/2022 at Nakane lake area to investigate illegal minor mineral mining as directed by the

National Green Tribunal. Spot inspection was done by (1) Collector, Dhule (2) Conservator of

Forests, Dhule (3) Executive Engineer, Irrigation Department, Dhule (4) Honorary Wildlife Warden,
Dhule (5) District Mining Officer, Dhule (6) representative of Res no 1 shri Mr. Umesh Patil (7)
applicant Shri. Sachin Madhavrao Sonwane. All the sites shown by the complainant Shri. Sonawane
were inspected by the committee members. Observations found during the visit are as follows.

As per the Revenue records Gat no. 62/2 is owned by the Executive Engineer,
Irrigation Department, Dhule. In the hill area of the said gat number traces of excavation using JCB or
similar machinery were seen. However, the timing of occurance of the said marks and the quantity
could not be determined. According to the committee a detailed inquiry is required for the same. As
per this office letter dt. 02/12/2022 Deputy Superintendent, Land Records, Dhule and Additional
Tahsildar, Dhule have been directed to decide the quantity of illegal excavation of minor minerals
using latest technical equipments.

The contractor of National Highway m/s ]J. M. Mhatre company was allowed
to extract mine clay/murum/soil/stone as a minor mineral from Nakane Lake through Government
Decision no. Miscellaneous-2016/P.No.227/Jal-1 dt. 29/11/2017 vide MOU with National Highways
Authority (NHAI) / National Highways and Infrastructure Development Corporation (NHIDCIL) /
Public Works Department mainly for excavation of new fields or removal of silt from existing fields,
channel deepening / mineralization, channel / storage Removal of (silt, soil, pumice stones) etc. from
ponds/ seepage ponds. A temporary license for minor mineral mining has been given only with the

support of the guidelines given regarding the water conservation works and with the approval of the
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Irrigation Department. The Executive Engineer, Iitigation Department, Dhule, who was present for
the site inspection, said that the temporary permits for excavation were given by the Revenue
Department mentioned with the vehicle numbers. And the Respondent rio. 1 has excavated from the
area which was marked by the Irrigation Department.

At present the Nakane Lake is filled with its full capacity, so excavations
beneath submerged area in the lake is not visible. In the year 2022, due t5 heavy rains, the Nakane
lake was full and overflowed and due to this, the ACPM Medical collage anc nearby area was flooded.
Flood water entered in the premises of the Medical College are and the adjacent areas. Considering
the said situation, provisional license was granted for silt/soil/murum mining with a view to
increase the storage capacity of the lake.

Also, during the site inspection, Executive Engineer, Irrigation Department,
Dhule has pointed out thét, it was noticed that illegal excavation activity by Respondent no.1 beyond
marked area was going on and NHAI was informed by a letter regarding the immediate stoppage of
illegal mining.

According to Dr.. Pradeep Vyasabe, Honorary Wild!ife Warden, Dhule, Nakane
Lake is a very old lake and birds have been coming and nesting in the area adjacent to the lake for
many years. The possibility of adverse impact on the biodiversity habitats due to excavation of the
hill adjacent to the lake cannot be ruled out. Opinion of Forest Department is called vide letter dated
02/12/2022.

Accordingly, this interim report of the site inspection is being
submitted to the National Green Tribunal . After a thorough investigation, a detailed report will be
submitted to Hon Tribunal regarding the mining and the damage to the environment and bird
habitat caused by the Respondent no. 1 along with the feedback from the Land Records Department
& Forest Department. Care has been taken to submit the report before 24/12/2022. Submitted for

information.






